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duled Castes and Scheduled Tribes is in 
existeac:e; 

(e) if 10, the details thereof; and 

Cd) if not, whether Government propose 
to introduce another scheme under which 
Scheduled Castes and Scheduled Tribes will 
be beDefited and financially helped in con-
structing their houses? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WEL-
FARE (DR. (SHRIMATI) PHUL-
RENU GUHA): cal The funds allotted 
are:-

1966-67 
1967-68 
1968-69 

(Rs. in lakhs) 
16.65 
11.05 
28.55 

According to the infonnation availahle 
with us the following expenditure were 
incurred :-

1966-67 
1967-68 
1968-69 

(Rs. in lakbs) 
9.27 

11.12 
28.55 

(b) to (dt The required details ba\"O 
been called for from the State Government 
and will be laid on the Table of the Sabba 
when received. 
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